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HIGH COURT OF DELHI
Shershah Road. New Delhi

No. /DHC/Gaz./G-3/2023 Dated‘
From

The Registrar General,
High Court of Delhi,
New Delhi.

To

The Director,
National Judicial Academy,
Bhadbhada Road, P.O. Suraj Nagar,
Bhopal-462044 (M.P.)
[Fax No.0755-2696904, Tel: 0755-2696669]

Sub: North Zone-I Regional Conference on “Contemporary Judihcial Developmentsst
and Strengthening Justice through Law & Technology” (30' September & 1
October, 2023) [P-1363].

-i

Sir,
I am directed to refer to your letter No. NJA/Dir/P-l363/2023/ 1413 dated 23.06.2023,

on the above subject, and to say that Hon'ble the Chief Justice has been pleased to nominate
the following Judicial Ofiicers for attending the programme No. P-1363, North Zone —I
Regional Conference having the theme “Contemporary Judicial Developments and
Strengthening Justice through Law & Technology” scheduled to be held on 30m September &
ls‘ October, 2023 at Nainital (Uttarakhand), to be organized by National Judicial Academy,
Bhopal in collaboration with the High Court of Uttarakhand and the Uttarakhand Judicial &
Legal Academy:-

E Names of the nominated officers
I l. Mr. Sanjay Garg-I, Principal District & Sessions Judge, NDD, PHC, New Delhi

2. Mr. Vimal Kumar Yadav, Principal District & Sessions Judge, NW, Rohini, Delhi

3. Mr. Ravinder Dudeja, Registrar General, Delhi High Court
4. Ms. Renu Bhatnagar, Principal District & Sessions Judge, Shahdara KKD Delhi

5. Ms. Anju Bajaj Chandna, Principal District & Sessions Judge-cum-Special Judge
(PC Act) (CB1), RACC, New Delhi

6. Mr. Kanwal Jeet Arora, Registrar (Vigilance), DHC

7. Mr. Raj Kr. Tripathi, Judge, Family COUYI, West, THC Delhi
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7,,-£"," Mr. Gorakh Nath Pandey, PO, Labour Court, RA-CC, New Dfilhl

9. Mr. Hasan Ami, ASJ(POCSO), East, KKD, Delhi
, ' 10. Mr. Vikrant Vaid, Speical Judge, Electricity Court, Central, THC, Delhl

ll. Mr. Siddhartha Malik, CMM, Central, THC, Delhi
l2. Mr. Manoj Kumar, CMM, South-West, Dwarka, Delhi
13. Ms. Mahima Rai Singh, CMM, RACC, New Delhi
l4. Ms. Kadambari Awasthi, CMM, East, KKD, Delhi

15. Mr. Ashish Gupta, ACMM, North-East, KKD, Delhi

Computer Committee Members of Delhi District Courts ‘
16. Ms. Savita Rao, District Judge (Commercial Court), South-West, Dwflfka, Den"

17. Mr. Sunil Chaudhary, ADJ, North-West, Rohini, Delhi
18. Mr. Neeraj Gaur, ASJ, North-West, Rohini, Delhi
19. Mr. Satyabrata Panda, ADJ, New Delhi District, PHC, New Delhi

20. Mr. Akash Jain, ADJ, South-East, Saket, Delhi

"‘ Yours Sincerely

(Vinay Sharma)
Assistant Registrar (Gaz.-IB)

§7D\ b_ S g\ L‘ for Registrar General

No. /DHC/Gaz./G-3/2023 Dated: 1ttls~_t[ 162,;

l. Copy along with copy of letter dated 23.06.2023 received from the Director, National
Judicial Academy, Bhopal forwarded to the following Principal District & Sessions
Judges for information and necessary action and to coordinate directly with National
Judicial Academy, Bhopal with regard to study material and other details of the
programme:-
(i) The Principal District & Sessions Judge, New Delhi District, Patiala House

Courts, Delhi.
(ii) The Principal Disnict & Sessions Judge, North-West District, Rohini Courts,

Delhi.
(iii) The Principal District & Sessions Judge, Shahdara District, Karkardooma Courts,

Delhi. ~
(iv) The Principal District & Sessions Judge-cum-Special Judge (PC Act) (CB1),

Rouse Avenue Courts Complex, New Delhi. »
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I -if_ . _ .. yopy along with copy of letter dated 23.06.2023 received from the Director, National
l Academy, Bhopal forwarded to the following Principal District & Sessions

Judges with the request to inform the nominated Judicial Officers under their respective
control accordingly and ask them to coordinate directly with National Judicial
Academy, Bhopal with regard to study material and other details of the programme:-
(i) The Principal District & Sessions Judge (Headquarter), Tis Hazari Courts, Delhi.

The Principal District & Sessions Judge, New Delhi District, Patiala House
Courts, Delhi.
The Principal District & Sessions Judge, North-West District, Rohini, Delhi.
The Principal District & Sessions Judge, South-West District, Dwarka Courts,
Delhi.
The Principal District & Sessions Judge, East District, Karkardooma Courts,
Delhi.
The Principal District & Sessions Judge, South-East District, Saket Courts, Delhi.
The Principal District & Sessions Judge, North-East District, Karkardooma
Cotuts, Delhi.

(viii) The Principal District & Sessions Judge, Rouse Avenue Courts Complex, New
Delhi.

(ix) The Principal Judge, Family Courts (Headquarter), Dwarka, Delhi.

r to
(iii)
(iv)

(V)

(vi)
(vii)

3. Copy along with copy of letter dated 23.06.2023 received from the Director, National
Judicial Academy, Bhopal forwarded to the followings with the request to bring the
same to the notice of the Worthy Registrar General and the Worthy Registrar
(Vigilance) of this Court and also to coordinate directly with National Judicial
Academy, Bhopal with regard to study material and other details of the programme:-
(i) JR-cum-PA to Registrar General, Delhi High Court, New Delhi.
(ii) PA to Registrar (Vigilance), Delhi High Court, New Delhi.

4. The Registrar General, High Court of Uttarakhand, Mallital, Nainital, Uttarakhand
263002, e-mail-

5. The Director, Uttarakhand Judicial and Legal Academy, Ghorakhal Road, Bhowali,
District- Nainital, Uttarakhand-263 132, e-mail- uiala-ua@nic.in.

(Vi y Sharma)
Assistant Registrar (Gaz.-IB)
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 unrrouAr ]l.lDlClAl. ACADEMY runrn.
Justice A. P. Sahl

D‘ r
"es or |<t~|‘.; N.l/\/Dir/P-I 303/2023/1”'5

Dulctlt 23.06202.»

l)czu- (flric|' Justice.

.‘\'uh.: “r\'orth Zone-l Regional Conl'cr'cncc on “Conlcnrpornry .ludicir'rl Developments and
Strengthening Justice llrrouglr Law 62 'l'cclrnology“

(30"‘ September 8; l-"' October, 2023) ll‘-1363] .

The r\‘urinnul .luclicinl Academy (NJ/\) in collaboration with the l-ligh Court ol‘ i.luur':rklmnd
arntl the l.iturr"uklrund Judicial 8: Legal Academy is orgarni/.ing1 the North Zone-l Rcglonul Conlcrcncc
on the uhovc subject at r\'uiuital (l.lttar-altlmrrtl) on 30"‘ Septcrnbcr & l“ October. 2023.

'l'l*-ctlrcrru-ol'll1c Conference is “Corrtor-irpor-:rr'_y .ludici:rl I)cvclopments and Strengthening
.lusli|:t‘ llrrouglr Law & 'l'eclmnlog_v“ About 156 judges/judicial olliccrs from six lligh Cour-is ol
the Nnrllr /one vi"/.. lliuh Courts ol'Dclhi; llimucbul l’r"adcsh: .ltrmmu & Kzrshrnir and Ladultlrz Punjab
‘ ' D .

it llauvunzrz Uttur Pradcsh; and Ultzrnrklmnd. are cxpcctcd lo participate ll'l the Conlcrcnce. /\ copy ol
znc rurualivu pr'ogrurnrnc schedule. is zutuchcd herewith for your kind perusal.

The N.l.1\ cordially invites your l ligh Court and requests you to kindly nominate:

05 High (Tourl Justices; 15 Judicial ()lliccr's (including l’l).ls and Clricl'.ludiciul Mzrgislnuc):
nl Chairperson nl‘ the High (.‘ofiTCornpu1cr' Committee; and 05 Computer Comrniucc :\/lcrnburs zu
l)islr'icl Level; working under" the jurisdiction oi‘ the lligh Tlrmof Delhi to pzrrticiputc in rho
prograrnrnc.

You nrc requested to send names ol'nom'in:rlod purlicipnnts for the conl'ercncu to the llosl
lligh Court nntl tlrc NJ/\ pr'ompll_y to rrvoitl any inconvcniorrcc in u|'r':tngt‘.mL'nt$.

With warm r'cgzu'<ls.
Yours sirrccrcly.\

. , t, I
\Q(/i§‘J_i.ni&1\

p _ (Justice /\.l’. Suhi)
llon"blt: Mr. Juslrcc Szuish Chundru Slrurrnn '
t'lricl'.lrrslit:t.'
I ligh (four! ol'l)clhi
.\‘i_.:_\_>._l )_g_l l1

(fopy lo: 'l'hc Rcgislrtrr General. lligh Court ol‘ l)ulhi_ Nu“, |)¢|hi
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DAY ,1

l‘ ContemporaryConstitutionalTrends ~
,3(Sat'ur_day) __ _ _ B

- _ , Pro/m.s'eeISc0na 0fD1icu.ss10n
i ‘ ~ Evolution of the Concept of Constitutional‘

;\/lorzility Vis-éi-vis Social lvlorality - The Judicial _
Approach
Judicial lnnovaii
Activisin vs. Over-reach

l
l ~ on \'lS-il‘\'lS Constitutional Trust:

D ‘ Cooperative Federalism l

“T \ 4
l

i DAY 2 ' ~ iE courts Project
st
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- Phziseil, ll and prcpvifid F’ 135°‘ ‘<1! Court to another
:>:ii.;~. , . ~ ClS lnnovations lroin one l= _ _

(Sunday) - lnnovations in terms oi‘ new apps: NSTEP, lLJ$_
fies.

l\ Piirticipants Audit & Feedbitck , ... . ., _

‘r ' ~ i IOIOOAM-ll:30Ai\/l

30,09/2010.‘ Constitutional 1\/lorzility and A
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Pr0p05e1ISc0Qe of Discilssirm, ‘ . .

' K‘ SESSION S

, O\'(:]'\'l(.\\' o - _ _ _Effective Judicial Governance
ill./10./2023 I’:-0/mserl SCO[7€ 0fD1'-5"-'”-"‘5”"l

l in I’roQ0.i'ezl Scope 01 Disciissinii

* JUS'l'lS, JUDGMEi\"l' PORTAL .

Elements of.ludicizil Bclrz

‘T M" ‘ SESSION 3- SESSION 2
12:00 NOD11 - 1:30 PM 7L 2

iviour U i Judgment Writing ‘Fools
J Inaugural Session T . , Prrmn.s'erI.S‘t-ope of Discitrsioii »

N - Language & Law: Brcvily in Drafting
Ethical Conundruins in Judicial Sphere 8.
Possible Solutions
Communication Skills
Integrity and lnipzirliality to ensure Judicial
Neutrality
Ethical standards, Judicial norms, and
Conduct of Judges ‘_
Objectivity in Decision Making

1 I

C7 Writing: Legal Analysis to Sentence Stnit-lure A

J3‘ J udgcmcnts

- Gender Sensitivity in ludgincnts & Orders

_ _Ka'__<_-.Y.

,;._

=3?
:30 PM - 4:00 PM

I Fundamental Principles of Judgement

‘ and Editing
H - Promotion ol"l'ransparcncy and Enhancement - -_

.' of Public Confidence through lucid "

e;~#‘.'.‘}~. 1 Sensitivity in Judgments
R-
_ - - Eliminating Bias, Stereotypes 8: Prejudices
E .

l

l2'O0 Noon — 1:30 PM

Judicial Govemzince vis-a-vis Artificial
Intelligence (Al)
Latest developments in Technology:
Crypto Currency, Block chain, etc.
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8. Mr. Gorakh Nath Pandey, PO, Labour Court, RACC, New Delhi
‘9. Mr. Hasan Anzar, ASJ(POCSO), East, KK-D, Delhi

l0 Mr. Vikrant Vaid, Speical Judge, Electricity Court, Central, THC, Delhi
ll Mr. Siddhartha Malik, CMM, Central, THC, Delhi

" 12 Mr. Manoj Kumar, CMM, South-West, Dwarka, Delhi
l3 Ms. Mahima Rai Singh, CMM, RACC, New Delhi

'14 Ms. Kadambari Awasthi, CMM, East, KKD, Delhi

l5 Mr. Ashish Gupta, ACl_‘v1M,North-East, KKD, Delhi

Computer Committee Members of Delhi District Courts
16 Ms. Savita Rao, District Judge (Commercial Court), South-West, Dwarka, Delhi
l7 Mr. Sunil Chaudhary, ADJ, North-West, Rohini, Delhi
18 Mr. Neeraj Gaur,ASJ,No1th-West, Rohini, Delhi
19 Mr. Satyabrata Panda, ADJ, New Delhi District, PHC, New Delhi

20 Mr. Akash Jain, ADJ, South-East, Saket, Delhi

Yours Sincerely

(Vinay Sharma)
Assistant Registrar (Gaz.-IB)

u

_ for Registrar General
§%\ e— 5 Bl bl

No.

l.

/DHC/Gal./G-3/2023 Dated: 1L;le-tl>_=>Lg

Copy along with copy of letter dated 23.06.2023 received from the Director, National
Judicial Academy, Bhopal forwarded to the following Principal District & Sessions »
Judges for information and necessary action and to coordinate directly with National
Judicial Academy, Bhopal with regard to study material and other details of the
programme:-
(i) The Principal District & Sessions Judge, New Delhi District, Patiala House

Courts, Delhi.
(ii) The Principal District & Sessions Judge, North-West District, Rohini Courts,

Delhi.
The Principal District & Sessions Judge, Sht-lhdara District, Karkardooma COUITS,
Delhi. '
The Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBI),
Rouse Avenue Courts Complex, New Delhi.

(iii)

(iv)

. ._ -'7‘ ‘

' airi M "1,3 ,,,,‘*"'~ i -'-."t‘¢"~"
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS): DELHI
Misc/Trng/G12 /'>o'> D cl hiN11 t . _ ._3 ate .Del ‘the

§?7‘7"7_7' Q‘) 30
Lopy forwarlied along with its enclosures to the following, for info1'mation:-

1) Sh. Vikrant Vairl. Special Judge, Electricity Court, Central, THC. Delhi..
2) The DDO. Accounts Branch, Tis I-lazari Court, Delhi.

to Ld. Principal District & Sessions Judge (I-lqs). Delhi.
‘he Website Committee, English/Hindi, Tis I-Iazari Court, Delhi.

5) The Layers for uploading the same.
1) The Dealing Clerk (Leave), Judicial Branch, Central District, Tis Hazari Court, Delhi.

‘ '.‘\\l1»
(I(a %Ja)

Officer-In-Charge (Judicial Branch, HQs)
For Principal District & Sessions Judge(Hqs):Delhi

Encl: As above
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